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Heard Ld. Counsels appearing for the respective parties.

It has been submitted by Mr. D.P.Dhalsamant, Ld. Counsel
for the applicant, that the relief sought for by the applicant in
this O.A. has already been granted by the Department and,
therefore, the applicant does not desire to press this O.A.

In view of the above, the O.A. is allowed to be withdrawn
and, thus, disposed of.

M.A. No. 25/2017 filed by Mr. D.K.Mallick, Ld. ACGSC
appearing for the UOI, is also disposed of.
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